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(d) The following amenities are
provided to oustees on their rehabi-
litation:—

(i) A living hut or temporary
accommodation is provided.

(i) A house building loan of
Rs. 2000 per family is allow-
od.

(iii) Pucca drinking water diggies
are provided in the resettle-
ment chaks.

(iv) Dispensaries, Schools, link
roads etc. are provided in the
new abadies, where consider-
ed necessary.

(v) other facilities made avail-
able are the taccavi loan for
purchase of cameljbullocks,
good quality seeds, assistance
in getting tractors on hire,
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‘All-lndia Irrigation Commission

'397. Shrimati Jyotsng Chands: Will
the Minister of Irrigation and Power
be pleased to state:

(a) the number of irrigation pro-
jects which have been  undertaken
(major and medium) upto the end
of the Third Plan; and

(b) the area of land which will be
brought under irrigation when these
projects will be completed?

The Minister of Irrigation and
Power (Pr. K. L. Rao): (a) During the
first three Plans, 500 major and
medium irrigation schemes were taken
up for execution.

(b) On completion, these sc!?emes
will create an irrigation potential of
44 million acres.





